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SHORT DURATION DISCUSSION
Drinking water crisis in the country
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DR. KARAN SINGH (NCT OF DELHi): Mr. Vice-Chairman, Sir, as
has been stated by the earlier speaker, among the very serious problems
that we face in the country is the drinking water c¢rigis. Millions suffer, every
year, from water-borne diseases, particularly, in the rural areas, and also in
the semi-urban areas, in the jhuggi colonies. Way back in 1987, the United
Nations Water Conference had declared that clean drinking water was a
basic human right. It is, indeed, sad that 50 years after Independence,
millions of our citizens are still deprived of drinking water.

Sir, } have an NGO called the People’'s Commission for
Environment Development (India), and we hold public hsarings around the
country, all the way from Himachal down to Kerala, from Gujarat to
Arunachal Pradesh, and everywhere, without exception, the rmajor problem is
drinking water. Whather it is in Jammu, where the pecple or the women
have to walk, even today, eight-ten kilometres in order to get drinking water,
or whether it is in Malwa, Indore, Saurashtra or Jaisalmer, it is an extremely
painful problem. What are the reasons for this problem? They have already
been mentioned. Number one is the growing pollution in our rivers. Qur
rivers were the basis of our civilisation. But, today, even the Ganga, the
Param Pawini Ganga, which is supposed to purify everything, has become
highly polluted. The Swachch Ganga Abhiyan, the Minister would recall,
was launched by Shri Rajiv Gandhi when he was the Prime Minister. For
some reason, that Abhiyan has disappeared. Tens of crores have been
spent on it, and, yet, the water quality of Ganga has not improvad! With
growing industrialisation, the Yamuna has become a sewer. All the rivers in
India have become polluted.

The second major reason is deforestation. Deforestation is one of
the major reasans for the water crisis. It is not often realised that trees are,
primarily, producers of water, and only secondarily, producers of wood.
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5.00 p.m.

Because, when the forest cover goses, the rain washes the top-soil away
and the whole area becomes a desert. Tubewslls have increased. Now, |
believe, they are over 15 million, as against 4 milions in 1951, and 12 million
of these are energised. But what is happening is, as has been mentionad
just now, you have got to go down a thousand feet or more in order to get
any water, and the water-table around the country is sinking rapidly. This is
a very dangerous and disturbing trend. Sir, it is part of the global warming.
We are in Delhi. Today, if you walk around, you will yourself ses what the
global warming is like. It is a world-wide phenomenon, but we are being hit
badly by this in India.

Sir, you have rightly mentioned about population explosion. Our
population has now crossed one billion mark. Therefore, the need and the
requirement of drinking water is much more than before. There is wastefui
consumption of water. In this country, unfortunately, nobody puts off the
tap. | am sorry to say, even in the Parliament House toilets, where one
goes often, | go around turning and closing the taps because the people
leave the taps on. You go anywherse in the cities, the taps are left on. It is
a criminal act, and, especially, in a country where the people do not get
drinking water. We have no civic sense. We have no sense of public
education with regard to how to conserve water. This is something that our
public toilets are a disgrace. These are some of the factors, briefly, which
are responsible for drinking water crisis.

Now, what are the solutions? Again, very briefly--because my time
i5 very limited--the first one is, of course, general environment protection.
Unless we look upon water as part of the totality of the environment, we
cannot solve the problem of drinking water. We have to look upon it as a
massive afforestation programme; as a massive programme of diverting the
sewears from our rivers, treat the sewage before it goes back into the river,
So, we need a massive programme for improving the environment and
afforestation.

8ir, you hava rightly mentioned about rain harvesting. I is a
tragedy that we get such a lot of rain in India. We get one of the highest
monsoons in the world, and, yet, we are not able to harvest that rain
water. Every year, the rain water goes waste and it goes into the mud. |
feal that water harvesting should be made essential and cbligatory. All
these new housing societies and housing colonies that are coming up
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should have this technology. This is a low-cost technology, this is not a
very expensive technology. But this has got to be made mandatory. The
South Indian States, as usual, are doing betier than the North Indian States.
In Tamil Nadu, they have developed a lot of water harvesting programmes
and, perhaps, in Kerala and Andhra Pradesh also. The south is, in many
ways, far ahead of the north. What | feel is that we need a massive
educational campaign in order to make the common citizen to cooperate in
this process of water harvesting. We need to strengthen the existing
programmes., You have mentioned some of them, the Accelerated Rural
Water Supply Programme, the Rajiv Gandhi National Drinking Water Mission,
the PM's Gramodaya Yojana where drinking water is a component. Thé
Central Ground Water Authority needs to be strengthened. We have to
adopt innovative, low-cost, techriologies for waste disposal. | would like to
mention here the Sulabh Sauchalayas, which are low-cost technology. It
can be used and it is being used increasingly. On the one hand, you use
less water for sewage disposal, on the other, the cbnoxious system of
scavenger, which has been the bane of our existence for so many
thousands years. Gradually, we can get rid of that also.

Mr. Vigce-Chairman, we must encourage breakthrough research in
desalination technologies. There is no reason why we always have to look
tc the Wast for technological breakthroughs. We have some of the most
briliant scientists in the world. Are they working at the cutting edge of
research in devaloping desalination procedures? At present, there are
somea; but they are very expensive. If we can make a breakthrough in this
area, Nobel Prizes are waiting to be won by the scientists, or, group or
team of scientists, who can bring about a major breakthrough in this area.
Without that, ultimately, the human race, perhaps, is destined to disaster in
the long run, because the population is growing; industrialisation is growing,
and water rescurces are shrinking.

Finally, Mr. Vice-Chairman, the most important element in this
whole programme is the involvement of the peopls, the involvement of the
State Governments, local bodies, municipalities, corporations, Panchayati Raj
institutions -and NGOs. Unless there is & massive, multi-pronged, national
programme, we wil not be able to solve this problern. [ legislation is
required, it is for the Government of India to suggest the legislation. |
believe a model Act has been circufated. But it is not enough to circulate
it. We have to move further.
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Will the Minister, in his reply, assure the nation that this problem of
providing clean drinking water to our citizens will receive top priority and
there will be 2 time-bound programme to complete it by 2004 as they have
promisad and that whatever financial rescurces are needed whether for
Madhya Pradesh or for any other State will be made available through the
Plan Budget, the World Bank, the IMF and other institutions and that this
major problem which affects the life and well being of citizens and of
children yet unborn will finally be salved? Thank you.

SHRI RAVULA CHANDRA SEKAR REDDY (Andhra Pradesh): Sir,
today we are discussing the drinking water problem being faced by the
people of the country. It is sad to know that even after 54 years of
Independence, we have not been able 10 provide safe drinking water to all
the habitations in our country. So the quality of life of the rural people has
yet to be improved. People have been deprived of their legitimate rights.
People have been deprived of clean drinking water. The National Agenda
for Governance of the Central Government envisages provision of safe
drinking water to all rural habitations in five years. The strategy involves not
only coverage of all habitations with safe drinking water systems but also to
tackle problems of water quality in affected habitations. Sir, Andhra Pradesh,
under the leadership of Shri Chandrababu Naidu, has taken up a massive
programme called 'Neeru Meerd', i.e. ‘water and you'. It is a massive
programme in which many people are involved. The project is about
desilting of water tanks, wells and other water sources. This programme
has been taken up on a massive scale with the assistance extended by the
State Government. Apart from this, the Government of India has sancticned
58 rural water supply projects in rural areas of Andhra Pradesh under the
Sub-Mission Programme. These projects were sanctioned at an estimated
cost of Rs. 602 crores to provide safe drinking water to 4,216 affected
habitations. At the time of implementing these projects, the cost of these
projects had to be revised and the total cost increased from Rs. 602 crores
to Rs. 872 crores, the excess amount being Rs. 269 crores.

Out of the excess amount of Rs. 269 crores pertaining to 47
projects, Rs. 71.36 crores was the cost of en-route habitations and
infrastructure such as approach roads, staff quarters, land acquisition, etc.,
which may not be shared by the Government of India. Thus the shareahla
amount on revision would come to Rs. 198 crores, out of which Rs. 148
crores has to be contributed by the Government of India.
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The hon. Minister who hails from Andhra Pradesh is aware of the
problems of Andhra Pradesh. | request him to look into the matter. The
Chief Minister of Andhra Pradesh also met the Minister of Rural
Development and the Prime Minister and requested them tO rélease the
amount at the earliest because in our State so many welfare programmes
are being taken up. With the meagre funds available at the State level, it is
desirable that the Government of india should come forward and extend
financial support for completing the ongoing projects.

Sir, a mesting was held on 19-20 October, 2001 under the
Chairmanship of the Minister of Rural Development. They had made certain
recommendations. Those recommendations should be considered and the
State should be strengthened by providing drinking water to the rural areas.
Suggestions for a National Watar Grid envisaging intar-linking of rivers with a
view 1o transferring surplus water available in some regions to water deficit
areas have been made from time to time. The Government of India should
re-examine the propesal to solve the supply of drinking water problems as
well as irrigation problems.

For example, the river Yamuna flowing through the capital is dead
al along its 22 km. stretch between Wazirabad and Okhla. Moreover, the
drinking water is so polluted that the outbreak of diseases, like cholera and
gastroenteritis, has largely been attributed to the consumption of poliuted
drinking water. f Yamuna is connected with another river, it can get
enough water and we c¢an provide drinking water to all in the capital.
Sirnilarly, the Cauvery river inter-link can save many Southern States from
water scarcity. Drinking water scarcity is a perennial problem in certain
States like Andhra Pradesh, Madhya Pradesh and Rajasthan. In most
places, the water table has sunk to dangerously low levels. The people are
being enlightened about water conservation and water harvesting. People
are even ready to labour, if need be, 1o get uninterrupted drinking water
supply at the doorstep. In Andhra Pradesh, a Mission called the Water
Conssrvation Mission was launched, under the chairmanship of our Chief
Minister, Shri Chandrababu Naidu; Shri Annasaheb Hazare as its Vice-
Chairmari. They are going round the Stale and encouraging the people to
involve themselves in this project. And, the Government is going all out to
ensure that water is provided to all the inhabitants. Sir, apart from this, |
urge upon the Government to give top priority to the on-going projects and
| request the hon. Minister of Rural Development to see to it that all the
projects are completed in time.
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Sir, places like the Nalakonda District, in my State, have a peculiar
problem. There is fluoride in the drinking water. This flutride content is so
high that pecple suffer from fluorosis and deformation of teeth, bone, etc.
Action should be taken to supply fluoride-free water in such places.

In the end, ! request the Government of India to give priority to
supply of pure drinking water to all the citizens of India, both in the urban
and rural areas, at the earliast. Thank you.

SHRI PRASANTA CHATTERJEE (West Bengal): Sir, | rise t0 speak
on a very important issue concerning the daily life of all the citizens, and
that is the supply and availabilty of drinking water to the overwhelming
majority of our pecple, the poor, the middie class and the rich and the
affluent, right at the doorstep of each family. In 1897, the U.N. Water
Conference declared that all the peopls have a right to drinking water in
quantity and quality, egual to their basic needs. Again, a recent U.N. meset
examined the relationship between water and poverty. If we are serious
about ensuring good public health, we must ensure safe drinking water.
And, | must state that water, sanitation and hygiene are the entry points of
poverty alieviation in both urban and rural areas. But, in India, despite all
the slogans about safe drinking water, a substantial number of people, do
not have access to it. . Sir, | do not want to mention the figures. But, as
per the 1991 Census, the coverage of municipal water supply in India is
stated to be over 75 per cent. But the access to in-house connections is
limited to only 35 per cent of the urban households. Millions of people in
the countryside suffer from water-borne disease on account of lack of safe
potable water and it is the poor who suffer more, because of a higher
prevalence of such diseases among them. And, in our dear motherland,
oven after 55 years of independence, fetching drinking water from distant
places by our mothers and children is a common feature. In the drought-
affected areas, the suffering of the people can be easily imagined.
Questions have been raised here in Parliarment about the scarcity of drinking
water in Rajasthan and many other parts of the country, including certain
piaces in Delhi. News has appeared about how our mothers and children
are passing their days in the Guiarat relief camps.

Sir, in India, almost 90 per cent of drinking water supply in rural
areas ccmes from ground water. A high stress on this system for drinking
water anu agricultural purposes has led to a decline of 2-4 metres in ground
water lev3. :
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Even in some parts of the country, it is more than four metres. In
the urban areas, even in many metropolitan cities, supply of drinking water
through pumped ground water is a common feature. We must abandon this
systern and guickly replace it with the surface water supply, i.e., treated
river water supply. But the condition of all the major rivers, particularly, in
the down-stream has sharply dsteriorated. In my State and constituency, we
have the Ganga and the Hooghly. They have the problem of bank srosion,
resulting in heavy siltation, and, in the absence of dredging, it is causing a
serious threat even to the supply of raw surface water. The Government
should immediately give top-most priority to that aspect. On the other hand,
the water of River Yamuna is so polluted that | once heard the U.P.
Irrigation Minister saying that the water of Yamuna was not fit for irrigation
purposes also.

Sir, there is a huge shortfall in urban infrastructure investment
relating to water supply and sanitation. The India Infrastructure Report of
1996 had estimated an annual requirement of R$.28,000 crores, only in the
case of urban population. Compared to that, the total allocation for the
schemes during the Ninth Ptan period was Rs.18,624 crores only. So, what
to do now? We must have a short-term and fong-term programme. The
habit of passing the grave national problem on to the limited resources of
State Governments and on to the even more resource-handicapped local
bodies should be abandoned.

Sir, we have ample water in the form of rain. We must capture
every drop of rain water. Where there is no river or lake, we should form
water reservoirs and store the water. Can we imagine that Cherrapuniji, with
its high annual rainfall, suffers from water scarcity for aimost six months in a
year? The water scarcity in this hot season has taken a bad turn. In the
dailies, news is appearing about the deplorable conditions in many States.
The Union Government cannot avoid its responsibility by passing it on to the
limited resources of the State Governments only.

Sir, the other important issue is how to save the wastage. Apart
from educating the peopie to prevent wastage, a technical answer is also o
be found and pursued.

Sir, while concluding, | would like to request the Union Government
to discuss it with the State Governments immediately and formulate a
common programme to deal with the grave situation. In order to deal with
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the acute water scarcity prevailing in many States during this hot season,
the Government is urgently requested to take up the matter with the State
Governments on a war-footing.

SHRI N. JOTHI (Tamil Nagu): Mr. Vice-Chairman, Sir, as a new
entrant to this House, | am really surprised to hear about the water shortage
being talked about by representatives from those States which have got
perennial rivers. Sir, during my school days, my Geography teacher used to
ask me about the ten perennial rivers of our country. | used to keep my
hands crossed and say, "Sir, the rivers are: Ganga, Yamuna, Narrmada,
Mahanadi, Brahmaputra, Cauvery, Tungabhadra, Krishna and Godavari.” |
used to answer like that. Sir, not a single river of this is in Tamil Nadu. We
are tapping to the extent of hundred per cent of our resources. That is why
we are managing. | can understand myself talking like this. But | am
surprised that many Chief Ministers have said that drinking water, potable
water is not available in the country. Maybe, there is some problem. But |
am sorry to hear this. Today, | am a little shocked. Sir, when we have such
perennial rivers in our country, then what is our contribution to the people?

Sir, in our National Anthem we talk about two rivers. | just quote
the exact words, “vatsal Yamuna, Ganga®, but we are not having water to
drink! | am very sorry to hear this. Sir, we, in Tamil Nadu, have no river
which originates in our State. We get water only during the rainy season,
that toc, at the mercy of our neighbours, with whom we want to be very
friandly; | don't know whether there is reciprocal cooperation from their side.
Mr. Naidu is here. He knows it very well, as he is from my neighbouring
State. He is also the Minister in charge of this.

We want to be very, very friendly, because wa ‘are at their mercy.
For the city of Madras alone, we have spent a thousand crore of rupees, on
Telugu Ganga Project.. finterruptions)...

They are also trying their level best, and | want to be very frisndly
with the Telugu Desam Party friends. Sir, we are yet to get water in reality.
They treat Cauvery river water, which is running through Tamil Nadu, only as
a ‘'flood-carrying-river.' Only during the rainy season, they open the gates
and flood us. During other seasons, they close it. | see a different attitude,
all over india, when it comes to sharing water with neighbours. They feel
happy to let the water intc the sea than sharing it with neighbouring States.
Sir, that tendency is definitely there. | can say that. | don't want to offend
the feelings of some persons, and that is why | am keeping guiet.
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My leader may feel a little unhappy, if | go a kittle farther. We want
to be very friendly with others. There should be some meaning in saying
‘unity of India‘, but we are not willing to share water with others. To put an
end to all this, the only solution could be connect rivers, and make them a
ndtional weaith, and bring it under the contro! of the Central Government,
not under the State. | am always for getting more powers to the States. |
am always for the State Departments to have more control, and ! am not in
favour of the Central Government putting restrictions on the States, but for
this one particular aspect.

Rivers should be nationalised and river resources should be in the
hands of the Central Government. The Centre should allocate the water.
That. is what | feel; | say this not because | am thirsty of water or it suits
me, but, 1 feel, a national outlook is required, because neighbouring States
are not sharing water with us.

As far as tapping of ground water is concerned, we are, almost,
tapping it before it could even fall from the sky. We stretch our hands
immediately to gat water, even before it could reach the earth. That much is
the water harnessing in Tamil Nadu. This is the situation in Tamil Nadu.
What solution the Centrai Government has got for us, | don't know. Mr.
Karan Singh, the previous speaker, said that Tamil Nadu is managing the
water very well, whereas other States are letting it into the sea. Sir, a
scheme has to be evolved at the Central Government level so as to ask the
States, which are letting it into the sea, to compel them to share the water
with neighbouring States, who require it. A schemne should be evolved. Mr.
Naidu, can very well set an example by compsling his own State to start it
first. | will be happy. He can set the first example.

As far as harnessing the water is concerned, there is no point in
saying that the water table is going down and all that. Afforestation is very
much important. We are destroying our forests, but we are not improving
our forest-acreage. There are so many schemes evolved on paper but they
are not put into practice. Sir, | am not taking this opportunity to say
anything against the Minister, who is from my own State, Shri T.R. Baalu,
but | am very unhappy to say about the afforestation programme. | don't
know what that Ministry is doing. As far as our State is concerned, not even
a single plant has been ever put on earth, even though the Minister hails
from my State. We are laggirg behind in the administration of forestry.
There is only general administration than the real administration of forastry.
Sir, it is & project to be coupled with many other departments, not only
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harnessing of river waters, but also to see to it that the Ministry of
Enwvironment and Forests doss a little bit in the matter. In addition, the
nationai unity should be thought of in this matter. We should say to the
neighbouring States, "Please share water with your brothers because your
brother is doing so much to you in other matters.*

Sir, with these words, | appeal to the concerned Minister 1o have a
national outlook, in the matter, because there is an urgent need for it.
Otherwise, every summer season, we have to cry, *Please give us water."

Thank you.
i JETe R (ToRE) | Jrwe qel9E, daew @ oA, o agd @

qEIET, gud @ vg AE § fF 9o faT F fog oft siwme & ol wifrt
aﬂv&gwﬂifmeﬁm%éﬁmﬁrmwtﬁigﬁﬁwmﬁwm
&®1 B & qrayg ) HAN F dgoiet o7 3 & | & particularly RFlt weer

ofir wd & ¥ e, anft o a8 ween off B adl & | e gE wEr ST &
g v o fivg & | 0 & waw § of @ 97 TEt o & ae @, IfET et e
Rft . SRl w4 iR Tga @ sEaget g sw R 5 v WeR o
7% 3o e JE 0 o dur S o T IOl 9 aw ow wHer & g !
a8 & | It is a common practice 1o dismiss the issue of providing water as a
State issue oy T A Wl TTIT Ha¥ 159 F I A 1 IO, 2001 B T BT
ar 91- However, legal position in terms of Constitutional provisions is quite
different. Article 256 says, "Parliament has exclusive power to make laws
with respect to any of the matters enumerated in List - 1 of the Seventh
Schedule -- Union List. Now, Entry 55 of List -1 of Seventh Schedule that
is Union List reads as foliows..” -- | quote -- “..Regulation and
development of inter-State rivers and river valleys to the extent to which
such regulation and development under the control of the Union is declared
by Parliament by law to be expedient in the public interest. Entry-17, under
List-2 of Seventh Schedule provides that ‘water, that is to say, water
supplies, irrigation and canals, drainage and embankments, water storage
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and water powsr subjects to the provisions of Entry-56 of List-1" 3y gdifere
¥ gea & % Therefore, it is clear that the Central Government is conferred
with powers to regulate and develop inter-State rivers and, therefore, | call
upon this Government to utilise its powers for the benefit and weifare of
people belonging to scarcity-hit areas. wawmm TR waferg ¥ 5 gfAde &t o
Rerd &, sust § 9wl ®e &e7 g Red oEr mar & @ nearly one miflion
children in India die of diarrhoeal diseases each year direct as a result of
drinking unsafe water and living in unhygienic conditions. Some 45 million
people are affected by way of quality problems caused by pollution, by
oxcess fluoride frad art & Hyd anft &® W & | Arsenic, iron or by the
ingrass of salt water. Millions do not have adequate quantities of safe
water, particularly during the summer months. firaaT fars g oft T # R
|

"In rural areas, women and girls still have to walk long distances,
and spend up to four hours avery single day to provide the household with
water. With increasing opportunities for women to engage in productiva
employment, the opportunity cost of the time increasingly carries monetary
value. If the opportunity cost were taken into account, it would be clear that
in most rural areas the households are paying far more for water supply
than the often nominal rates charged in the urban areas. These
considerations are yet to become a part of the decision-making criteria in
water supply programmes®. The NGO, Navdanya, ot % R+ @ freaar £,
T f 7 WE A 7o Tt A ¥ e aew | aw wwer ik & | oo an &
R it ) A g g | Areas affected by drought are on the increase. As
many as thirty of the country's total 35 metecrological sub-divisions suffered
from drought in the summer of 2001. In Chattisgarh, 69 lakh peopla in 9 out
of 16 districts; in Gujarat, 291 lakh people in 23 out of 25 districts: in
Madhya Pradesh, 95 lakh pecople in 32 districts; in Orissa, 270 lakh people in
24 districts; in Rajasthan, 330 tkh people in 31 districts out of 32 districts;
in Himachal Pradesh, 4 out of 12 districts; and in Maharashtra, 21 districts
out of 36 districts. Ground water is being not non-substantably exploited,
particularly in  Andhra Pradesh, Gujarat, Haryana, Karnataka, Punjab,
Rajasthan, Tamil Nadu, and Uttar Pradesh. in areas with extensive
monocropping, such as Punjab and Haryana, this exploitation has reached
100 per cent in some districts. In Mehsana, Gujarat, the rate of ground
water exploitation has increased by 146 per cent during 1984-1992. The
national cost of fetching water is 150 million women days each year, causing
a national loss of Rs. 10 miilion per year. Ninty milion days are lost every
year due to waler-borne diseases. Eighty per cent of the children of India
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suffer from water-borne diseases. Of these 7,00,000 die every year. Forty-
four million people suffer from problems related to water quality -- the
presence of flucride, iron, nitrate, arsenic and salinity. The sale of bottled
water is increasing by 30 per cent a year. Wie UF ¥R &, ¥ Brong £ o F
oo € & w0 Rug F wyer o wikar F | g | S qeed ol o,
¥ R ¥ U o S 7 g F & R e &, F swer o Td @ e
AT W IR W o AF-9R 9 €, I96 ar ¥ W wEET ¥ Rt 9w |
Tofie S @7 o TEet e A, R A ot fR wE B v o, g T A
SHR ML NN TTH 70T T 7 5855 IR 4 g9 s o |
FE &I g7 5 W WA & eeeTs WNE aeY s o, geq At o
gl Frfww st dgrchad. Gereih e o), e 9o gt wEwE
Ffaram R EaeRi AN W R Y | Weawawd?adaa et @
WM 2o i FRidhomFrfarsesE A o & | 595 fag
¥ Aty e & f o T, o 9P e § SEE) q4t b
@ & gt S W | UE AR 9 awmy & S
AT, 2001 B T & AP # dow '
|EA BT ST a9 A€ AAT grEdn v

# HeER B @ AR W e 97 g 9wt @ Rufy B F 37 & qwaw g v
76T § 5 Ave w e SRR oY & a7 2208 wgfaw Aew ¢ AfdT o &
w Sfrer RAfferd 7 87 360 Ffiw Aex | o9 wor 99or € 6 3wt 9 Rafy
frerft il &1 oot @ o Wi 8, A & IF T @ AN Tor ™ &) Ry e
A ol Frees & fa7 egEda T ggar ¥

TERIES B AW @ T A wafRs @ 9 § @, I8 6 9w ¥
aF & Fypard o wEr 5 e W oRarwr & 9w W agd asfear 3% ¥ R daw
+ff §) g TR wHen &) e an ¥ @9 iR @ e 3 @) W o ast
aw TR &, FwEd SR B A @ ehm, o ¥ g A O 5 ol F v s
arigteT #Y @ ¥ 3N 97 w Miferal svad 7l | g9 e 9ear & & awi @ Rufy
et i &) g altv arawr 9 @ oRReRY &, 98 W @ g o W@ & o
¥ T @ B o v #1 A fred 10 wie A e A g A @ oo 5 owt
o drornd & I frg & o g8t ww F 9ar 2, 9@t swe A wawe f fRea s
%, 3% W Ugy AgA &, xS & A &, ofFT urlht Adl & woif owE R e
& arfgy, wore # o yren Ry o &, AfeT 8 B T &) 10 W § oR
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% 4 TR B 1 AragE & fear wn, Afd @d feae gan? Rk 2500 FRT |
w7 & w9 37 Aol W o & g

¥ o ¥ 18 AR Wl & # 7300 wig X & @ orft @ iR
wran ww W ¥ 25 F 9 17 Rfigaey 99 W € N o 143 safitRede &
I ¥ 98 A T & & ot o orlt @ wwen € R o W A9 TE
e fde @fFs o o FRY § U an e & W S AR S g amr SEa
IAE A ST U F AT A N 7 8 gF & AR A Erew o IEX N wwR R
wifr gt & aw 6@ 7& £, o anw a8 &)

T ¥ AR F, WE TR & AR F Fywd N Ry aw <k 1 F
Y FENd €| B9 TEe oY IHE &9 g8 BN afew K v o g, usi w
TR HE T F99 ¥ 6 a8 & Ry ) wWHR F IR T Rar Bar, A &
foa 9w @ off I R @i Ry | e Rar fiar & 7w oRRuf, g Rafy Td
Bt wofle el o wgw Bfer 4, wam @SR A R @i & gz w @)
FagCried e A a1, 3% S SR far ari ARE &
U B ¥ g Rea g9 ¥ § w47 & 7 ok T RBe ) wWer ®
oy Fr i T & IH upe ol Al wveR off, I smeh ot i e
off, I7@T W w wE, SHA AR N e A AT o warr A o gedt gER
& fav v &, & A ol @ o awan, afeT ST g S
Y e g & wae W S A arger f ar - A o 9w s
St e ¥ g 9a T A - 5 e wE @ FRY @ ween w9 e A b,
o WER AW, ' Edfa ger Afydl @ dendh ot wwer wA

. . e

o f FEErT &1 g, @t 3 & forw w ¥ fad R &
T | 48%% SEel, WY A ¥ o ] e @ iy owd e Re W
St HedT & & 9% fAT # 96 WY Wewd g1 We 0% WReR 63aY A€ e

3
%

i , 9T AT g aedl A ¥ 14 TR W we ¥ ¥ oA
¥F I 1 & Qwr wEr o E1 qE T Aew 9w 3 o v Rl
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w7 Fea &1 w9 Iwd e A A a7 9 g aga @ o X gar A arw
gy TR & T A 9% I B aad B, 3% IR qw F A | gun o
T H E FIs S A Ry ) sfor dr aw amar & o 9w W F
Rl AT AT T TR F A A e oY | gF qE5 o) ¥ | g AR A & W
¢ ¥ o AR W WrE w | A we o e gew Al S aen, df o o
o & @ X« FFT ofey madw & ot 7, S § oy wegw ¥ AT
Wi weey ¥ WY @ 9w | There is an urgent need for effectively
implementing water harvesting schemes, fa¥ ak & gw & # fms amr an,
and, particularly, rain water, so that the ground water table couid be
brought up. Major rivers of the country are required to be connected with
sach other, so that a water grid can be established, and water can be
supplied to scarcity-hit areas from such grids, via a network of canals.
There is a need to encourage traditional methods of water storage like
lakes, wells, and water tanks. Nowadays, there is a tendency to level out
such structures for real estate purposes. Prohibition must be imposed on
such activities. Orinking water must be supplied through pipeknes, whers
there is no source of water, and efforts should alsc be made towards
expioring new avenues for finding out the source. important and crucial
projects like Sardar Sarovar Yojana must be given prime importance,
Possibility of employing innovative technologies like reverse osmosis,
membrane technology and desalinisation plants @™ ik ¥ o= Rar # air
A I W IE T B TG & | FO YE §A1 &, IWA AT TN ) wwwa &,
for converting saline and non-potable water into potable water has to be
explored for kmpiementation in coastal and no-source areas. | believe that
gven the economic viability of such technologies will compare favourably
with that of laying long distance pipelines and creating pumping facilities.
The Central Govarnment should provide huge financial resources to local
self-government bodies, and make it a joint effort. =iy wa dwEe
AR & et @ Af & | oW 9% 9F U U A s @ oaw A
e 4 o I fav ooy # @ st ® @ v sndh ofv e yeeiniee
AT gRee & A |

AN o g T N I M wgT F o @& § | wgeaga
Gl ol

it orreaY fiyw (STR UEV) © SUWWRSY ARG, Ul &7 9ard e &
foeft ¥ for T ¥ oo gae ¥ | ol e W O & e € ff anar, afes
T ¥ v o weE Rt & | e A ¥ o & A o el g e
' &7 o @ ' O £, fsw e & orl ofw R @ arlt e e dab #
T o & | wefay 9 o 5 ol # ware g9 @t feedt & faw qga
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A g @ ad & 5 g A arr ' ool &
it TR aftorrg & e dre W & B e gw O & orh
dx & o2 §, ofee § oar € % o wifedd o orlht 29
R A Aren-iy fawrer s &

TRT STUW ¥ IARS ¥ 3R Y aVeR A9EE 9 RE wa ¥ | 37 Tt
t % e vy % 7o T &, g% oo o7 fvr & | wergw, O 9 Rl § doww
frm A= T Yrr @ | AeET, orht e A Rl & v wsagt et
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SHRI MANOJ BHATTACHARYA (West Bengal): Sir, the issue that
we are discussing is a very important one. While raising this Short Duration
Discussion, the hon. Member, Shri Suresh Pachouri, rightly said that it has,
perhaps, become a ritual during the maonths of April-May. when the entire
country is confronted with this problem, that we talk about the drinking
water crisis, but no effective measures are virtually takem by the Government
of India to amstiorate this very, very serious problem. | need not say -- it is
well within the knowledge of everybody -- that the other name of water is
life. And, while the Right to Life is guaranteed by the Constitution of ours,
right to water is not guaranieed. In vast greas of our country, thousands of
people, if not takhs of people, are ianguishing for want of potable water. In
West Bengal, in the districts of Purulia and Bankura, the problem is quite
perennial.  And, right from Kalahandi of our neighbouring State, Orissa, up
to Rayalseema in Andhra Pradesh, children go without water. No effective
measuras have been taken til now to provide potable water to thesse
children of ours. Sir, | must say once again that this is a perennial problem.
Qur history of as early as the Third Millernnium B.C. tells us that farming
communities of Baluchistan impounded rain water and used it for irrigation.
Dams were built out of stone rubble. These have been found in Baluchistan
and Uchch. We should take lessons from history. Dholavira, & major site of
Indus Vallay Civilisation, which was as old as 3000 B.C. to 1500 B.C., had
sevaral raservoirs for collacting the monsoon rain.  Wells were, perhaps, a
Harappan invention. A recent archaeological survay of the Indus Valley
Civilisation revealed that every third house had a well. After Independencs,
we have built so many big dams. Some of our hon. colleagues are
convinced that only by constructing big dams we can resolve the problem
of irrigation and the problem of drinking water. | am sorry, | do not agree
with them. The approach should have been different. In fact, the planners
of this country did not adopt the right approach to really go in for small
dams, for digging ponds and wells, butand adopting a different approach.
You have failed in this. Today, even after buiiding so many dams, the
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problem is still there. | do not know what the Remote Sensing Satellite
Imagery says. But when | travel by air, | find that our river beds have gone
absolutely dry. The water is hardly visible. The sub-soil water is getting
eroded. What is of greater concern is that even in the areas where there is
normally a record rainfall, there is water scarcity. Take the case of
Cherrapunji, which is world femous. You have 1100 cubic metres of rain in
Cherrapunii. But just imagine, we have water scarcity there!
. {Interruption)... Shri Swaraj Kaushal has spent a number of years in that
region and he is conscious of the fact that there is no water there. Drinking
water is not available. It is a world crisis. | must say that it is an
international crisis. Only three per cent of world's water is potable water,
Only 3% of the entire world's water is potable water, and, out of that, one-
third is inaccessible. So, unless we take a definite measure, uniess we take
a very comprahensive measure, or unless we view it in totality, unless we go
in for rain water harvesting, which is.very, very important. | would like to
emphasise this point that we have been shouting for rain water ha}vesting
for a very long time this problem will remain as it is. We have been
shouting for rain water harvesting. bul nc concrete attempts have been
made, no well-meaning attemnpts have been made tc harvest the rain water.
We are depending primarily on the ground water, or the sub-soil water. The
sub-soil water -- and this is for the information of all; everybody, perhaps,
knows -- is getting contaminated. | must say that in West Bengal, in three
or four districts in the Ganga Basin, the potable water has become highly
contaminated with arsenic. The way it should have been addressed, the
way the Central Government should have addressed this problem, has not
been done. The West Bengal Government has been addressing this
problem. But | am sorry to say that the Rural Development Ministry, which
is under a very dynamic leader of the BJP, Shri Venkaiah Naidu, is not
coming up to the expectations of the people. The peopls who take this
arsenic-contaminated water, suffer from irretrievable skin diseases, including
cancer, perhaps. [t is a very, very serious problem. | would give some
statistics for the information of the House. According to the Central Water
Commission, the total amount of surface water resource is 1818 cubic
metres. The total amount of usable water resource s only 690 cubic
metres. The. ground water available is only 418 cubic metres. The total
amount of usable water resource is only 1108 cubic metres. The total
demand for potable water in the year 2000, that is, two years ago, was
estimated at 750 cubic metres. |If this trend continues, and when, as the
Government is expecting, the population stabilises in 2025 -- yesterday, |
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haard the Law Minister saying that the population will stabilise in the year
2025 -- the demand for potable water will go up to 1200 cubic meter. We
have absolutely failed to address the situation. | am afraid, | am
apprehensive, and | am also anguished, that a wholesome approach is not
being taken by tha Government of india to address the problem.

Sir, | would not take much time of the House. | know that | am
the last speaker. (Time-belj | am conscicus, Sir, even before you ring the
bail. | will very sericusly appeal that this is a primary need for anybody to
live. If this primary need is not being addressed properly, then, for what
else the Government is there? With these few words, | would expect that
the Government will take concrete measures, serious and waell-meaning
measures, and that it will come out with such a solution that we will not
have to repeat this sort of a discussion in the years to come.

ft wrofa tor faw weet (Rew) : Sywmmy ey, # svsr s €
1T 7 §FT WY Yy AfFT gutaget fvw ov e g e & ey R
guirapet gafag fs e st & 't st m g% € ol v ot vt @
@ 7 urft Suae A &7 a1 X €1 7% R o wie Rufy @, gutraget Rufy
2

He gy, ORME, IO HR fAER & g9t g4 9F W I warw T
¥ SUNNTETY WIS, U6 X AW & WA &1 W9 Qe oow ¢ & o gw ol
¥ e ¥ At By S @7 o e e @) wd ol forar gor & - o # S
tt o ey § O X0 ot ¥ % 3 fermel olw ART @t T a4 et wifs
g Jvanfat & o TE % wed €

anft AT aERg o ol viw @t v @ @ O gFRw & e RO A
FER Tl B R AP Ay F dx F FETl VT qEY w7 IE FANE qeX IuAET
A€ | AT AT H FE WA &1 AT A YO & H 3 T weh @ gt
# Y i S e arey Y auf @ & frwe aex fier 9e & 1o oix
S W% ¥ 99T & 9T TV

AT M e S fOBERE g o uet ww @ 4, aner Fooe Wt
TWE [ =7 7 ke aex a9 aiell Sl o7 W@ R eR-ule el & aeRt
¥ e arex & ogw T &1 AfeT w7 e g8t Wi A 4 @ oelt Td
TET o7 ¥ €| W aun § ¥ @R S §Y o9 A g8t 49 7 &) afeT e
T - FAN PO TR 3, O MW WYeR EER) BN, T IS, 9EN A h A -
foraa ft wer W B, e aver @ ¢ fF & oA Jwafir B O @
il IueEr FRIG, AT ' T IudE I w9l §HH &9 B &

318



[16 May, 2002] RAJYA SABHA

wsﬂ#ﬁﬂﬁmﬂ#&mf&iﬁﬁﬂﬂ.‘iﬂﬁwwm_ﬁmtl

o &, BT Gt e g £, vt o €, wwde g £, 3w @ 10-10 AF
& T gt I ¥ fag oma &1 et @ anedl, S A vw £ ¥ o SR
#F Rafy § 59 Yoo "@aT & TRV IE ¥ & | IO "EIRE, I ar ey &)
= T A a7 W st ) e B Tl & R o RE @ e R @
YRR 77 Y@ &, It & ony Wy A o 79 Wt # o e v F A e ot
¥, 99 R ¥ B 9uel 1 TH oY o7 1@ #1 O aW A R ¥ 3% wwe ofw
i var A T & e 3w ¥ O syae T &) 99 @) ggera ¢ AfrT @
IR W wS wdg B o FaAawn &, I§ g w1 R € F e w7 e
¥ woe & ow @ €|

IR THPT AH WEHs @ A BW FH H@C ¥ georT O waa ¥ |
HESY, A FH ANST qT A fF q¥ 3w F w4 R R wgfiw dex
wer Sucre Erar ¥, ford i sk aut & S wi q@ & 1 1869 ffas e
Hiex W Akt & qwar & iR ¥ 2 FUR 2t RfewT wgfe dex ot IO K |
TE T TIN I ST & | 0 A A F AR B T O ISR &7 WH
45.5 uforee & IuArT W ur ¥ § | gEfT ERT aE gueni ¢ IR §Eer R BY
8T ¥ A Y O 79 oW g ¥ e ot v € | @ o At 20 oY grA-a @
A2y & =¥ WA A N 9 &, 39 R IF F yew N R IHS R #A
A Aot & WRY ET ¥ wgEe @ w1 S O ' ¥ 6ae ¥ geeNT U HaR
¥ | A8y, WER BT FE ¥ 5 97 2004w, 3R R i wawr & wat
N A 5 e w1 o T golsT &, SEW 3 a9 # wat ¥ fy oaw o wR 3w A
A FT I FA NI | e A T ¢ R R e A srga @
¥ 99 e | B9 59 A8 @ 9T Y G @@ie W Fhe-ale 2 @ 17
TR T wig & e o ) o1 aewn A€ ¥ | 9w ¥ Q) Wid § vg @Eern
Y B g 7 ¥R A 5 gy i of qa 5 99 uw 0 @ @ e
I & faed fF &9 2 af F, 39 ey &Y WTE B qRT 7 wEtgy, aw de aa &
f& tooa e wew & v, JfFT 9 WER & fwy e s g e
Rmerd & qoo 1 & 9w, TwRT et off gow 8w & | iy ve o A
it o TEf A e IR e Rw fF F wWer wRT ter 2 4 @ Reer
Fraar &ar smoet Ram mar Swe 6 O e RE-faae g

o A e fEw & wAdt B g0 N o R ¥ faew £ 1 L
() .. fsR FsRve Framdg i § ) .. () ...

N wfta o e aaT - Sae oo Rae-feae @ G, of far @
M7 i aF @Y fear ar ... (sEeE) .

R0 IR ¥ ¢ A fER & 799m W oY 3¢ £ o REw @ i @
T e @ E |

319



RAJYA SABHA {16 May, 2002)

Suwmeay (A Jru o) ¢ oFh F d@ae w afag | L (FEaE) L. RER
¥ dFe W AN 79 F Fed |

A Aty o e twee | o d oF ver € R St o o s &y
A € Ty WY SHET ddt g7 ¥ Iy X AN {6eT FoE § FrdE yavwns
t | gofag & i SR aetew ® g7 S avET 6 amed A g €, 9w W)
I re e & w1 Puyw @ afs e st @ wF ok W 99 v
t, I8 9 WEUT & HROW ¥ {9 F 2004 9F f6E UHR IgUE §BC P gY N
N 7

T &l F Wiy, WY, IS Uary |

Suwreny (3 g v ) @ S0 R IEEe | T SR F o 9=
BT |

IO AR JEAE () © A Juemmene R, ¥ fiepa |@ag ¥ soht
T PEW | BTG, AR 2w F G & ol o mAEr & A A o o i &, Iue
Y € # o F AR F A el aa wEe wEdar €, wewe wd Y ' R @
TIH U WA I &, AN oy "y wewd! 3 ofl werwr s ¥ | o U Ol
wig & W AR Y @9 Ge ¥ d@a ¥ 97 e ¥ R 39 A ft g8 ifw
| =i % @ fed e Y R sy &=, @ amor o Tet damd), Sewmd,
%, gt oW &t ¥ g d T el ogmmn wwn ¥ | o A aet aga W O

TF

i

&yl A v W Tat 8 @ §, TE o &
it ¥ AeelT At R Ry e & ofiy Te dwn d%w daw B f5 at @
ARG T WA FEHA § 9F @1 &, g8 & @rar dedl Jr @B O & greh &
3R g <ET &, A F v B9 A W R @l own g, e 9 ¥ aEh @
wawr & 'l g 8 Ad o o O WY g8 Wy A o o7 vET &, 99
IE w®R oW WA v ¥ o & el Ao e Ry o ¢ el

Ior By W R & 2 AeR T & M7 awt ¥ g afE w0 w5 o

[Suwmeay (st Aiatae a1 derdt ¥q)

30 G W (fRE) . Suwwegs W, & o@-ar A | # s &
IR 7T € R T T g9 S o e fIar | AEE, o & W W 9ga Aiws
FAR mEaaNat B oag & ANeg ¢ | o & 797 W & I 390
T wem & 5 ww ot W dew wgd £ o W ¥ o awoe 3 gTeer ueEh
R E IR e aay awd ¥ 5 A ¥ e o e ot & o

wEeY, & @ afeet § aga wew € AfPT awt ¥ @t o vear &,
e 3% el & o7 & y@-vaE w ol ww a9 far s & | el Sy o
F& arg AR Herd oft FF @ 4, o fER # Jue & aga o wwew e ¥

320

g



(16 May, 2002) RAJYA SABHA

fud

o ¥ St AR § 1 a6 &, AfFw T ¥ SR F o g W
AT IR A9 WK o 99 o) & o urft v W @ frar 9w @ 9w
RV &1 S T B, 'R I o 99 ¥ w9 @d 2dt &, 99 @
.M & F I &1 A gHEE 8T AR F gaEe 3w F 4R e

fr 7o A 8 & wwar & | Tl & e wue T B 9, 1y
-#f w7 4

2

3

:

%§§§
192
Lt
e
(111
Lr
5
Fad |
s
eﬂ
3 é
2 s
F
4

EEELE
ot 5t
tEEH
15
9454
¥

:

3

a

&

g

8

d

A,

8

4

|
13
233
P
3
p
¥
4

wEEy, TWE T A 99 e g e ar | 9w SRt Qe oft
& o AN, AfET gar 78 3w Fre &1, 39 991 & F0 gon 7 g@fay ¢d @Rd
W g Qe & fHe ve FifYee aron gE 9kt & e froeelt o e e
Ir FEX @ | I axE A o AR £ ) o0 wme ¥ o R £, Aw D ¢,
Tad Afgt &, 999 @iy TR oF o gRwgoree oy oo o oww R @
forg 4 it wfeqal A e ¥ farg oft w0l wrey B |

TIHHTEET HEIGD, AT W g o a1 e R, gud fag § amods
Wit AR T S §Y FOH AR WS IR € | g |

THE VICE-CHAIRMAN (SHRI NILOTPAL BASU): Mr. Minister, befora
you reply, | want to make a point. | would have had to take permission
from the Chair had | not been here. | would like to ask just one very
specific thing. There is a Bill which was passed by the West Bengal

321



RAJYA SABHA (18 May, 2002]

Legisiative Assembly two years ago, to make the activity of filling up of
water bodiss illegal. It is called the West Bengal Water Resources
Managemsant Bil. The West Bengal Assembly unanimously passed it. But,
for the last two years, it is awaiting Presidential assent. | think you should
assure the House that the Government would specifically intervene so that it
could be notified immediately.

SHRI N. JOTHI: Sir, we join with you on this.

SHRI M. VENKAIAH NAIDU: Mr. Vice-Chairman, Sir, we had a very
meaningful and constructive discussion on a very important issue which the
country is facing today. | am thankful to the hon. Members that they have
not only highlighted the problem, but have also given specific and
meaningful suggestions. | am equally happy over the fact that rising above
party lines and regional lines, many hon. Members have spoken about the
need to have a certain common approach to this problem. It is a very
challenging problem before the nation. Before | go into the issues raised by
the hon. Members, individually, | would like to briefly mention what has so
far been done in this regard. Then, | will go to the other issues.

Sir, a few hon. Members made political charges. | do not want to
join issue with them because it will not serve any purpose because water is
not an issue where one can find fault with each other. Sir, with regard to
the situation in the country, as of today, there are 14,22,664 habitations.
Qut of these, we have an impressive coverage of 12,65,093. It comes to
88.92 per cent. Then, we have a partial coverage of 1,40,208 habitations. |t
comes tc 9.88 per cent. The number of uncovered habitations, as on
record and as of today, is 17,363 i.e., 1.22 per cent. These are the figures
provided by the respective State Governments, and we have crosschecked
these figures. On the face of it, it appears to be very, very impressive. But
the reality is otherwise. We cover a village; the water level goes down. We
connect a village, new houses are added and new habitations come up.
And then, of course, the population is also increasing. So, we cannot say
that this is the factual situation, as of today. But it is also a fact that
succassive Governmants, since Independence, made attempts to cover this,
Keeping this in mind, the NDA Governgent made a commitment to achieve
full coverage by March, 2004, with regard to partially covered and uncovered
villages. For this partially covered and uncovered villages, we have sufficient
money and sufficient Budget allocation has also been made. So far,
Rs. 34,000 crores have been spent on drinking water in various regions of
the country, But, unfortunately, as | said, on the one hand we are covering
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the habitations, while on the other, there is a slippage because of ground
water depletion and other reasons. | do not want to elaborate them. It is
known to all the hon. Members. Sir, the life-span is also becoming shorter
because of poor maintenance at the local level and also due to depletion of
ground water levels. This is also another major reason, as has been pointed
out by the initiator of the discussion, Shri Suresh Pachouri. The increase in
population and increase in number of habitations among the reasons.
Moreover, the sources -- which is more important, and you are personally
aware of it -- are becoming quality- affected. This is where we are
concerned. My friend, Shri Rajiv Ranjan Singh, quoted a figure of 2,17,000
villages. He might have taken this figure from one of my speeches which |
had delivered recently. These 2,17,000 villages are quality-affected. - They are
connected, but they are quality-affected with arsenic, fluoride, nitrate,
salinity, in some places brackish water. These are the problems that are
there in these 2,17,000 vilages. Connecting the villages is one thing,
connecting the households is another thing. And, then, giving them quality
water is another thing. That's why [ said in the beginning, it is a challenging
task. We are trying to take up this task combinedly with the States. The
Government of India, from time to time, has been increasing the aliocation
to this sector, that is, drinking water, on a priority basis. | must admit, of
course that it is not quite sufficient to meet the challenging situation today.
But, at the same time, it will be unfair on the part of anybody to say that
the Central Government is not serious, the Government has not given the
due attention to this. | say, it is unfair on the part of anybody to make such
remarks. My friend, Shri Suresh Pachouri, has made a mention about the
allocations made and the expenditures that are incurred. | would like to
submit very humbly to this House that the Government of India, from time to
time, keeping in view the needs of the States, and also availability of funds,
aliocates the funds to different States and releases the amount in two
instalmants. So, this monay is spent by the States, and there is also a
matching grant -- 50 per cent by the States and 50 per cent by the Central
Government. In certain cases, the States are not able to give the matching
grant. In certain cases, unfortunately, even if the money is available, it is
not spent. | will come to that | will also answer the criticism made by hon.
Member, Prof. Ramdeo Bhandari, with regard to this particular aspect. Sir,
what do you see when you fook at the figures? | am not gaing into details
because it is nearing 7 o'clock. In 1993, it was Rs. 740 crores. Today, in
2002-2003, we have reached Rs.2,235 crores. This is the Centre's share in
the Accelerated Rural Water Supply Programme. So, there is a marked

323



RAJYA SABHA (16 May, 2002)

increase with regard to allocation. As we have been saying from time to
time 'feAT amer St I, you have 1o allocate from whatever resources
you have. You cannot allocate more than the resources that are there at
your disposal. Now, this subject of drinking water is a combined subject of
State and Central Governments, but both the States and the Centre have
resource constraints.. Keeping that in mind, we are moving very cautiously
on this. Secondly, so far as the programmeas are concerned, we have the
Accelerated Rural Water Supply Programme. Under this programme, money
is given to all the States, as per their eligibility, and keeping in view the
scarcity in those States. Then, we have a sector reforms project -- the
Rajiv Gandhi Drinking Water Mission. Our friends have mentioned about it.
In 63 districts of the country, this sector reforms project has been taken
up. Initially, the response was not adequate. But now it has caught the
imagination of the people, and this sector reforms project is catching up.
The iocal community is made to participate in this. They have to contribute
about 10 per cent of the total money of the scheme; and, then, by way of
sharamdan and by way of contribution, they have to join this. The
remaining money is borne by us. This scheme is under implementation in
63 districts of the country. And, as we move forward, we have & plan to
cover the remaining districts also. With regard to the draught’ situation,
whan there was a drought last year, in Madhya Pradesh, Gujarat, Rajasthan,
Andhra Pradesh, Chhattisgarh, Orissa, Karnataka, even before the States
made a request, the Government of india had taken a pro-active step and
gave relaxation to those States to utilize a part of the ARWSP monsy for
deepening the waells, for repair, and for other aspects of drinking water,
because you cannot spend this money for Rural Water Supply for any other
purposes. So, this relaxation was given, and the States were hapopy. And
the States were happy about it. Sir, this time also, a similar demand has
been made. Yesterday, a meseting was held in which the officials of the
State Governments of Madhya Pradesh, Karnataka and Rajasthan made a
representation. And in that meeting, it was suggested that those States
should identify the districts. Instead of giving a blanket parmission to use
this money, they should identify those districts, where the situation is
precarious. And for those districts, this sort of relaxation can be given with
regard to the Accelerated Rural Water Programme for allocating 20 per cent
of the money for repairs, maintenance and also deepening of the present
sources that are available in the respective places.

Sir, then, a -point was raised about testing the quality of water.
This is a major issue. Shri Suresh Pachouriji has mentioned about it. So far,
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we have set up 278 laboratories in the couniry, and 288 are yet to be
started. For this also, there is no dearth of money. Somehow or the other,
the States are not able to progress, as per schedule, in this regard. | have
taken up this matter, personally, with the States. We have already held a
meeting in this connection. And we are trying to impress upon the Chief
Ministers to take interest in this and set up these labs. We had decided to
finish the work on setting up of labs by 31 March, 2002, | know that the
time limit is over; but we have not yet complsted this, We are in the
process of persuading the States tc set-up the remaining labs also, and the
Centre is willing to give them the needed resources for this.

Sir, the hon. Members have raised issues pertaining to their
States. Sir, if you want, | can give a detailed information about esach State
separately. But, if you want me to make a general cbservation, with regard
to the specific points that have been raised, | will do accordingly.

THE VICE - CHAIRMAN ({SHRI NILOTRPAL BASU): | think a State-
wise reply may be given because the hon. Members have spoken quite
elaborately. So, State issues are also important.

SHAI M. VENKAIAH NAIDU: If Members have time and interest to
sit for a longer time, | have no problem.

THE VICE - CHAIRMAN (SHRI NILOTPAL BASU): Since Members
have already waited s0 long, thay would not mind waiting for another 15-20
minutes. '

SHRI M. VENKAIAH NAIDU: A question was raised as to why thers
is emergence of a large numbear of noncovered habitation, and as to why,
with each survey, this number is increasing. This relevant question was put
by Shri Suresh Pachouriii. The reasons are: Firstly, all the sources are
becoming permanently defunct,-after a particular level, secondly, expiry of
the design -life of the system, thirdly, poor ¢peration and maintenance,
fourthly, emergence of new habitation in some villages fifthly, the habitation
served by private system and not having public sources bsing classified as
non-covered, and, then, insreasing population is also one of the important
reasons for fluctuation and increase in the number -of uncovered habitation
with each of the surveys that is conducted.

“tir, 14 hon. Members have spoken, and almost all of them have
touchedu -ne important subject, that is, we are not seriously understanding
the gravity of the problem. It is a very serious challenge that the country is
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going to face. Sometimes, 1 really get frightened about the situation that is
developing, because as Mr. Keshubhai Patel has said, in certain areas of
Guijarat, the water level has gone down by 1000 feet. This is one thing
which is most disturbing.

The next point is about wastage of water. In spite of campaigns
by the Government of India, and campaigns by State Governments, there is
no awareness among the people to preserve and conserve water. This is
agitating our mind. The third thing is, Sir, according to the figures that are
available, only 18 per cent rain-water is conserved, the remaining is allowed
to go waste. With the concretisation of the cities, there is no cpen spacs
left for water conservation. Everybody wants to have concrete pavements.
The rain-water falls on the roofs, goes down directly into the drain, and
goes out of the city. This is really causing a lot of concern to the people.
Keeping this in mind, the Water Resources Ministry has circulated a model
Bill to all the States, to have ground water level regulation and to conserve
rain-water also. | am happy, some States have taken an initiative in this
regard. The Tamil Nadu Government has come out with a town-planning
project and they are trying to make it compulsory. The Andhra Pradesh
Government also is in the process of taking steps for water conservation.
And some other State Governments have also taken an initiative in this
regard. But | must say, Sir, there is not enough awareness, and feeling of
urgency among the States on these two issues. On two issues, one is
ground water tapping regulation, and the other is rain-water conservation.
Today, | am happy that Members from different sides have broached this
subject, and that they have highlighted the fact. | can only say that | have
taken up this matter with the Ministers of different States. We had a
Ministers’ Conference, in October last year, wherein this point was stressed.
Then, the question is how do you do this? One is through country
ptanning, town planning, second one is through creating awarensss among
the people. In Chennai, when | went to attend a programme, where the
Anna University students, they have joined and said that they will go to each
and every house and educate the people. Then, in some States like
Madhya Pradesh, a campaign was taken up “ur! et aif=’.  In Andhra
Pradesh, a massive campaign 'Neeru Meeru', 'Water and You' has been
taken up. In Gujarat also a massive campaign was taken up to have a
number of check dams. Ahmed Patslji mentioned their strength and all that,
| am not going into the details. | leave it to the State, but psople in Gujarat
themselves formed into groups and have taken up a massive programme
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with the cooperation of the Government, at that time. Subsequently,
unfortunately, next year, there was no rain. As and when rain comes, the
entire area will also get water, and, then, greenery, vegetation underground
water level will automatically increase. | have seen myself in Madhya
Pradesh. | think, in Mandsaur district, one District Collector, made some
presentation. | was so much impressed by that Collector. He himself went
to more than 800 villages -- major villages --and made people to get
involved. Then, they have taken up a massive programme of desiltisation of
the tanks. That sort of approach is required everywhere in the country.
Janeswarji was mentioning, and others were also mentioning about our
traditional ponds and also tanks. Sk, as a kid, 1 remember now, | am
quoting it everywhers, even in the recent World Bank meeting also, | quoted
this, my grandfather used to call the village assembly before the onset of
monsgon.  The entire village used to get assembled at the pandal, central
place, what do you call is chaupal, and, then, he used to tell them, " rains
are likely to come. We all have to join together to remove the siit from the
tank and also repair the sluice and repair the surplus course and also repair
the irrigation canals." The entire village community, irrespective of the caste
or the status, used to join together, and, then, used to take up that
programme, Unfortunately, over the years, tha Government said W¥ &% ¥4
T, g #¥@r 4 @0 This sort of approach has come and that has
created the present situation. The second aspect which was mentioned by
the hon. Members, and | am happy about it that we have succassfully
abandoned, destroyed many of the traditional water resources that were
available from times immemorial. In the villages, Sir, as you know, for cattie
also, there used to be a pond; for washermen alsc, there used to be a
separate pond, and for that particular purpose, pecple are not allowed to
touch that water and all these things. Unfortunately, peopie siarted
encroaching upon them, and some peopie, progressively, have even allotted
that pond. Some people have encroached and constructed houses, and
some people are using it for other purposes. Now, thera is a need for
revitalising those traditicnal water resources.  This is an urgent need which
is also being felt now. With regard to these two aspects of rain water
conservation, desiltisation of tanks, the Government of India have recently
forwarded a scheme called *wwqet wflor A9 T with an aliocation of
Rs.5,000 crares and also with Rs.50.000,000 allocation for rice. We have told
the States about it, and given them permission. The first priority can be
given fc- rain water harvesting, desitisation of tanks and also soil
conserva 0, so that the vegetation level and ground water level can be
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7.00 p.m.

increased, and water is available for local people. This is ong source which
we have made available to the States from the Schemes which we have
merged. EIS and JDSY, combined together, is called as “w¥qel Imfter A5rme
. It is a programme which we have given to them. In some States
wherever the people have contributing something, the Government is
matching it. Andhra Pradesh is doing it in a big way. Madhya Pradesh has
also done it. Sir, | must tell you the enthusiasm among the people for this
programme is very, very encouraging. We will be requesting all the States
to go for a similar campaign. With regard to legislation, Members made a
forcible plea that, no, no, without waiting for the States to fall in line, the
Centre must make a legislation. He has also quoted article 256, but my
only fear is, as you are aware, we are in a federal systemn, and we have the
regional sensitivities also, there, and one has to keep them in mind..
Unfortunately, for the last 7-8 years, time and again, we have been
circulating this model Bill. We have bsen requesting the State Governments,
but not much progress has taken place in this regard. In places where
there is scarcity of water, people are shifting to sugarcane; they are going in
for a second crop, etc. In certain places, they are going in for a third crop
also. Sir, another reason is the free powar supply that is availabie. It also
makes the people to draw more water, which deplietes the _{round water
lavet, This is also a very important issue on which the entire nation and the
various political parties have to seriously think, and, | think, we must go for
it. Anyhow, since the Members, cutting across the party lines, have
suggested that there is a need for this sort of a legislation at the Central
level, | will interact with the Ministry of Water Resources and try 1o find out
as to what we can do further in this matter. But since this issue is now
dealt with by the Ministry of Water Resources, | cannot say much on it. |,
for one, am also of the view that we have given enough time to the State
Governments, and now it is tima to go for a legislation.

Sir, another important point was raised by the Members. But there
is an underlying thing in it. It is that, the States which are at the receiving
end, are saying, 'Nationalise the water resources, nationalise the rivers, let
there be a National Water Grid, and let there be a legislation at the Central
Level." But, Sir, the States where water sources are available, are not
coming forward to accept this suggestion. In this regard, there is a
divergent poiitical opinion n different parts of the country. | do want to
name any State, but, today, we are seeing that there is a difference of
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opinion among the various States in this regard, irrespective of whether my
Party rules or your Party rules. Every State is taking a different view,
depending on the populist approach that prevails in a particular State. So,
we have to work hard, and we have to put across to the nation the reality
of the situation and create public opinion in this regard. Till such time, the
Government of India is not able to move in the direction of nationalising all
the rivers, and taking legislative measures in this regard. | do not think it is
possible at the moment. But, Sir, it is a very good suggestion which merits
a discussion, and there is a need for a sort of campaign throughout the
country on this.

Sir, another important suggestion that was given related to the
linking of rivers. This is a much talked about schema for years together.
As a kid, | used to hear Dr. K.L. Rao talking about it. Dr. K.L. Rao, the
famous enginser, who, subsequently, became a Minister, used to talk about
linking the Ganga, Cauvery, Bhramaputra, Mahanadi, then Godwari, Krishna
-- taking it downstream. But the information that was made available {o us
in this regard was technical, It is said that because of the levels, bringing
Ganga water to Cauvery is not a feasible thing. It is a tachnical aspect.
This is one thing. The other aspect is economical. Sir, the people who
have made a study in this regard have given a big estimate for undertaking
such a project. They are giving an estimate of Rs. 4 lakh crores for the
same. So, Sir, these two things are thera. Recently also, Sir, a
representation was made to the hon. Prime Minister by some waell-
intentioned people in this regard. In this connection, | can only say that this
is receiving the attention of the Government. ! cannot say more than that
on this particular issue, except that 'it is receiving the attention of the
Government.'

Sir, with regard to the submission projects, | would like to say that
submission projects were sanctioned tc Gujarat also; defluoridisation plants
were also installed in Gujarat, Submission projects were also sanctioned to
Woest Bengal, to Andhra Pradesh, etc. But, in this regard, the problam is
this. While sanctioning the scheme of submission projects, an
understanding was reached between the Centre and the State Governments
that the cost of estimate which is finalised at the time of sanctioning of a
project has to be adhered to, and any increase in the cost has to be met
by the respective State Governments. But, now, the Chief Minister of
Andhra Pradesh has written a letter to the Cantral Government. Sir, other
State Governments are also approaching the Central Government in this
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regard. In this connection, Sir, | have to make a humble submission.
Earlier, it was the Centre which was sanctioning the projects. But the
present system is, whatever aliocation is made in the Budget, we aliocate
that money to the respective State Governments at the beginning of the
year itself, so that the States can decide the priority, can sanction the
programmes and can go ahead with the schemes. This is a new
dispensation that has come up after 1899, after a lot of discussion. Thers
was a reguest from the State Governments also that instead of the Centre
deciding the schemes, why not the opportunity be given to the States.
Keeping that in mind, the money is now made available to the States, and
the States are free to formulate their schemes. We have also issued broad
guidelines in this regard.

Sir, with regard to the point raised by you about the status of West
Bengal Water Resources Development Management Bill, | would like to say
that the Ministry of Water Resources has already conveyed its 'No
Objection’ to it; the Ministry of Law is considering it now, and, after that, it
will go to the Ministry of Home Affairs. But, as the matter is raised in the
House, | will definitely

THE VICE-CHAIRMAN (SHRI NILOTPAL BASU): Since last two
years, it is awaiting approval. .. ({Interruptions)...

SHRI PRASANTA CHATTERJEE (West Bengal): Sir, so far as the
river Ganga is concerned, dredging is very necessary. It is required even in
the case of the Narmada river. Sir, another point was raised about the
allocation of fund. You had raised that point. Now, Sir, so far as West
Bengal Government is concerned, you will see, ..So far as the West
Bengal Government is concerned, under the mega city development
programme during the 8" and 9" Plan period, you were supposed to
allocate Rs.400 crores, but you have allocated only Rs.238 crores. In the
mean time, prices have gone up. Who will provide the additional funds
needed because of the price hike.

THE VICE-CHAIRMAN (SHRI NILOTPAL BASU): Mr. Chatterjee,
you let the Minister speak. At the end of his reply, | will allow you if you
have a small question to ask.

SHRI M. VENKAIAH NAIDU: Sir, with regard to purifying the rivers
and ratsing the bunds of the rivers and construction of dams...

With regard to Narmada, Shri Keshubhai Patel and Shri Ahmed
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Patel have mentioned about the issue. They have also made certain
comments. Sir, he has reminded us about the commitment given by the
hon. Prime Minister. The Government is seriously committed to the plan of
the Narmada Sarovar Project. Whatever help is required will be given,
There is no question of entering into confrontation and criticising a particular
Government. Recently the Gujarat Chief Minister, along with the Leader of
the Opposition, met the Madhya Pradesh Chief Minister, The Madhya
Pradesh Chief Minister welcomed them and they had a good meeting. |
hope whatever obstacles are there, they will be overcome and we will be
able to move forward with regard to the Narmada Sarovar Project.

Last year, keeping in view the difficult situation in Gujarat, | had
allocated an extra amount of Rs.100 crores to Gujarat. This year also,
keeping in view the distressing situation in Kutch, we have given additional
Rs.20 crores to tackle the situation in Kutch, where the water has to be
taken through pipeiine. Certain additional amount is also coming from other
internationat financial agencies. We also from the Government of India side,
as a special case, have given assistance to the State.

Sir, with regard to Bihar, there is no question of lack of allocation
of money. The problem in Bihar, unfortunately, is that in spite of my own
personal intervention we are not able 10 sort out the discrepancy in their
accounts on the utilisation of funds. For the last three years the Bihar
Government has not been able to utilise the money, because they are not
abie to reconcile their accounts with the Accountant General. This issue
was discussed by me with the Chief Minister of the State. This issue was
again taken up with the State Secretary, who is looking after the drinking
water departmeant. You will be surprised to know that the Bihar
Government statistics says that there is no village which is not covered. All
villages are covered. | am not doubting the report of the Bihar Government.

Secondly, from 1997-98 to 2001-02, Rs.377.73 crores could not be
utiised by Bihar. In spite of the demand by a number of MPs, this
discrepancy in the figures of the Bihar Government and their Accountant
General has not yet been resolved.

SHRI AHMED PATEL: This problem is not there only in the case of
Bihar alone. [t is there in the case of other Governments as well.

AT, YT WMl @ Y og Rer ¥ fRfaedd @ I e w2 ¥ o ame
T WERT & I H N FaEe | A R 400 S vy @t A @t &, a7 fREw
WER #1 &y 787 &, 97 AW B o o7 O @ iR 99 09 o Aoy v fER
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SHRI M. VENKAIAH NAIDU: Sir, | am a student in public life for
the last 15 years. | am trying to understand the probiem. The money is
made available to the State. The State is supposed to spend 60 per cent of
the money by December and the remaining by March and provide a
utilisation certificate.  The utilisation certificate is not coming forward,
because their AG is not accepting their figures of utilisation of funds. | am
not punishing the people of Bihar. The problem lies between the State
Government of Bihar and their accounting system.

ar. e e ik Rer A @ v ar & 7

oft oA 3% oy . 0 SR W A TR AE & | ser R, F suar
JreaTE 47 Wwer § R L (@mEar)...

. IRT W ;g TR A &, HET @ Hodw g ?

SHRI M. VENKAIAH NAIDU: | thought, being a senior Membér,
you will appreciate the position. | do not want to get into politics on any of
the issuss.

o, PRIl g of S daeRT e A B E

aﬁqn.i&mm:m?.aﬁ?ﬁmmmmwﬁ%! e
maimsﬁ?n?wtaﬂﬁrﬂwﬁmlﬁmm ¥t IuF

ma#mmmmg | IGT BY JHHT B wET & |
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If | release the money without utilisation, without the certificate, | do
not think anybody will accept it. Then, we will be coming under criticism
tomorrow. That is the problem. Because you have mentioned about the
figures and the State, | have just given the information. Otherwise, | did not
have any intention of isolating Bihar or criticising Bihar. | can assure you on
that. Even tomorrow, you bring the utilisation certificate, the money will be
reieased and whatever has to b2 done by the Government of India will be
done. .. finterruptions)...

. R WE . ol A R @) e @ e T Y ) fer aeew
¥ Wi ¢ gafey Rew & 9=y & = 78 2 |

Y v, I AWY R TN o WY fer X Hm oA Rew b oA
TRy, § twew ¥ v R € ) 9 @ orw g8 Rl § wgen e b

. el A WER A WA & F@Har &, T F ®n gerh ¥

il . %1 armg - OO o wRfRee o, A# ofrg, gleemom w
Tar &, TE BY war &, ¥ 9@ @ 9@ ) Suppose the entire House says,
"There is no need to have the AG's certificate, there is no need to have the
utilisation certificate; you release the money", | have no problem. We will
discuss it and then we can come to a conclusion. But | have told you the
practical difficuity. | am telling you again, let there be no politics. We are
with an open mind, If there is a way out, et us sit together and discuss it
and come out with a solution. We have senior Members like Pranabbabu.
They can also guide me. | am open to ideas. If anybody says, "There is
no need to have a utilisation certificate, there is no need to have an AG
certificate”, then, one can discuss this and go ahead. But, | have consulted
my own Ministry; | have consulted other seniors also. Everybody is saying,
*You cannot release the money without the AG certificate. That will be
quastioned tomorrow.” And then, we have oursaelves requested the AG. The
AG says, "There are discrepancies. | do not agres with the figures these
people have given me.” The State says, "Our figures are correct”. So, this
is the problem that has tc bs sorted out. We are also doing our best. We
are not trying to complicate it. We may have political differences. But they
will not come in the way of serving the people of Bihar. You can rest
assured about it.

With regard to the situation in Orissa--he was asking why | was
talking only about Bihar and not any cther State; | am now talking about
Orissa-- the Orissa Government was not able to utilise the money released
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by the Government of India from time to time for drinking water. That is
why they also lost the amount. | myself talked to the Chief Minister and then
tried to convince him about the need to increase the expenditure level so
that they would be able to take advantage of the situation. The Stale is
facing a drought on one side and on the other, there was cyclone also.
Thers is a serious drinking water shortage in certain parts of the State. But,
there is no question of lack of money as far as Orissa is concerned.
Encugh allocation is there. They can take advantage of it. ¥ you want, I can
read out which are the States which have lost money on account of non-
utilisation and all that. But, that is not going to help us. | have taken out
this because of that particular problem that is persisting there.

A number of Members, including Ram Deo Bhandaryji, Suresh
Pachouriji and Janeshwariji, raised points about the decisions taken in the
Ministers’ Conference. One of the major issues discussed was about the
relaxation of norms for coverage of rural habitation with drinking water. The
present norms provide for 40 litres per capita per day LPCD with a source
within 1.6 kilometres in the plains, or 100 metres elevation in the hills, This is
the present position. After a detailed discussion, the Conference
recommended that once the coverage of all rural habitations in any State is
achieved, the norms for coverage will be relaxed to provide 55 litres per
capita per day with a source within 0.5 kilometres in the plains or 50 metres
elevation in the hills. This is the recommendation. According to the
recommendation, if any State approaches the Centre saying, "We have
completed this", then this will come into gperation autcmatically. There is
no question of hesitation on our side.

We have also taken another important decision because States like
West Bengal and Andghra Pradesh, many States for that matter, are facing
problems of arsenic and fluoride and other contaminations of water. The
resources that are available at the disposal of the States are not sufficient
and the ARWSP money, which we are giving, has to be distributed across
the States.

There is a demand, there IS a pcpular request, made by MLASs,
MPs and others, that if you spend only in a particular area, there wil be
reaction. Sir, a delegation of MLAs from the West Bengal Assembly, an all-
Party delegation, came and called on me. | had requested them to go and
meet the Planning Commission also.  This matter had received seriocus
attention. Subsequently, in the Ministers' meeting, | myself had moved a
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proposal that the Government of India should have some funds at its
disposal so that the quality-affected areas could be taken care of. | am
happy that there was a broad consensus that a certain amount of money,
ten per cent of the total money, be kept apart to tackle these quality-
affected problems in different States. That was the conclusion reached, and
this matter is now with us. We have formulated some proposals: they are
in the process of going to the Cabinet. Once the Cabinet gives its
approval, we will be able to implement them. There is some sort of delicacy,
sensitivity, in this, because there will be some reduction in the allocation
which is, so far, made to the States where the situation is normal, and the
States where the problem is acute, of quality, will get some preferential
treatment.  Naturally, they must get it. S, there will be some heart-
burning. Keeping that in mind, we have snough consultations with the
States. Now, the process of reserving that much money for the quality-
affected areas is under the serious consideration of the Government.
. {Interruptions)...

SHRI N. JOTHI:  Sir, | want to make a small submission. In
Dharmapuri district of Tamil Nadu, there are a lot of problems being faced
by the people due to the chlorine content in the water. Kindly include that
district also while making allocation of funds.

SHRI M. VENKAIAH NAIDU: Sir, | am aware of it. The hon.
Member has also written to me. Several MPs have met me. We have
discussed it with the State Governments also. Not only Dharmapuri; any
district that is affected by quality because of flucride, arsenic and other
contaminations, will get preferential treatment as per the decision at the
Ministers’' Conference; | can assure you On that.

I come to the other point which Dr. Abrar Ahmed has made. He
has spoken about the situation in Rajasthan. In certain areas of Rajasthan,
the position is really precarious. The water has to be carried by tankers.
Hon. Members made a mention yesterday that in Jaisalmer and Barmer, in
the rural areas, there is no water available. It has to be carried by tankers.
We have taken up the matter with the Railway Ministry, and the Railway
Ministry has assured us that whatever transportation is there in those
seriously affected areas, which are notified, they will be giving us a helping
hand for transportation of water on a timely basis tc those areas.

Shri Chandra Sekar Reddy has mentioned about bearing the
excess cost of the submission projects. | have already, humbly, submitted,
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Sir, that this commitment, that the cost had to be borne by the States, was
made. There is N0 money avaiable with the Central Government. If at all |
have to give for those projects which were incomplete, and which are in the
process of completion now, then | have to take the money from some other
States and give it to them. It will not be acceptable to any State. So, they
must try to understand this. With regard to quality, of course, we are going
to have a spscial approach to that particular problem.

With regard to Nalgonda, he mentioned about the fluoride problern.
it is a serious problem. Domestic water filters are being provided, and we
are also searching for an alternative surface water supply scheme to take
care of the districts which are worst-affectied, in terms of fluoride. For the
submission projects, the total approved cost was Hs.456 crores. The
Government of India's share was Rs.342 crores. A sum of Rs.326.71 crores
has already been released. The remaining amount of Rs.15.89 croras will be
released, on the basis of the final utilisation certificates. That is going to be
given by the Government of Andhra Pradesh. We are in touch with the
States, and that will be addressed.

with regard to the Sector Reforms Project, the Rajiv Gandhi
Drinking Water Mission Sector Reforms Project, initially, there was sorme sort
of lack of awareness among the people. Now, it is ¢atching up. | will only
take one minute on that. Under the Sector Reforms Project, we create
awareness among the people; we form them into groups, and then we give
them the needed training. They will come forward; and we hand over the
money to the Vilage Committee. They will themselves construct the
scheme. We have told them to have a new system of "Own, Operate and
Maintain®. That will be given to the Panchayats and to the local bodies for
permanent maintenance. Whichever Panchayat is coming forward, is given
praference under the sector Reforms Project.

This sector raform is catching up now. Members of Parliament and
Members of Legislative Assemblies of those 63 districts have been
sensitised and informed of this. They are alsc now coming forward to join
the campaign. Recently, | have been to Guntur, one of the backward
districts of Andhra Pradesh, where the MP has taken the inifiative, and the
Consultative Commitiee of the Parfiament has alsc gone there. By the time
the scheme was launched, 50 villages had come forward to offer their
contribution and said that they would be ready to do shramadhan, to the
extent possible. There is one advantage in this. Iif you have to do small
repairs, the Government employing someone is costly because he is
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stationed somewhere and all that. Instead of tha!, we are allowing the
Panchayats to recruit local boys who have completed ITI or discontinued
polytechnic courses, the unemployed youths. They can be taken on a part-
time basis by the Panchayats for repairing and maintaining the system. This
would also provide employment opportunities to the rural youths, in a limited
way. This is another thing.

With regard to increasing the height of Narmada Sarovar Dam, it
was supposed to be raised to the level of 100 metres by the end of June,
2002, The RR clearance is a problem and it is being attended to. A
meating of the Narmada Control Authority is scheduled to be held this
month to consider this particular matter. Once that meeting takes place, |
hope we will be able to clear this,

I have not taken the names of all the Members who spoke. Shri
Prasanta Chatterjee has practically cursed me, saying that the Central
Government is doing nothing; it is insensitive, and all that. | leave it to his
wisdom. The Government is trying to do whatever is possible. After all, as
i told you, the aftocation has been increased. The activity has been
increased. There is a people-friendly approach. There is no question of
discrimination against any State. | had visited West Bengal. | had
discussions with the Chief Minister and the Minister concerned also. They
are also now happy that we are taking a positive attitude towards that
Government, With regard to other States also, we told them, "If you have
any problem, you approach us; and, to the extent possible, we will try to
respond positively®,

Shri Jothi was lamenting about the situation in Tamil Nadu where
they are at the mercy of the neighbouring States. | don't want to enter into
that arena and create unnecessary controversies. As you know, Sir, the
Prime Minister had taken the initiative last time, made both the States sit
together, and tried to arrive at some sort of a compromise. Still, much
more has tc be done,

With regard to the Telugu-Ganga project, it is nearing complstion,
If there are good raing, the water will be made available to Chennai also.
The Tamil Nadu Chief Minister has, recently, announced that they are going
in for a massive scheme for watershed development in the Ttate. It is really
going to help increase the water level.

Sir, recently, | had been to Washington to attend the World Bank
Water Forum meeting. At that meeting. | told them that we had a serious
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water gquality problem and that we wanted some sort of technology transfer
as well as cooperation in this regard. They were positively inclined; and we
are planning to set up an Arsenic Mitigation Centre at Kolkata. That will
take shape finally. This will done at the earliest.

Dr. Karan Singh spoke about the UNICEF Report as also
malnutrition, etc. | am particularly happy that the Members went into the
depth of this serious problem. But this serious problem, | say, once again,
in spite of al our money, in spite of the best efforts of the State
Governments, is going to be there. | cannot assure the Members that,
naxt time. there would not be any need to discuss this problem. | don't
want to use the words 'ritual’, etc. But there are certain things which we
have to do: (a) population control; it is the combined responsibility of the
entire nation; (b} groundwater reguiation by all the States and cooperation
and participation of the farming community; {c} rain water conservation has
to become a mass movement; (d) necessary changes in the laws with
regard to country planning and town planning by the State Governments,
because it is a State subject; {g) better coordination between the Centre
and the State Governments.

With regard to talking to the Nepal Government and constructing a
dam there--as a suggestion was made--1 will convey it to the right quarters.
| must frankly say, | don't have the information on the subject available with
me maadily. | will get myself sensitised on this. | will talk to the Minister of
Water Resources, with regard to this suggestion. In regard to the situation
in Karnataka, Madhya Pradesh and Rajasthan, | can assure the hon.
Members that once they notify the most distressed districts, the relaxation
which they are asking for wouid be given to them. So far as availability of
money is concermned -- Shri Rahrman Khan is looking at me -- | can assure
him ...

SHRI K. RAHMAN KHAN (Karnataka): Mr. Minister, you also
represent Karnataka.

SHRI M. VENKAIAH NAIDU: Sir, | am elected from Karnataka; |
hail from Andhra Pradesh and | look like a Tamilian. { have got this
advantage. So far as money is concerned -- | d» not want to go into the
detaiis; otherwise, he would say, "You are finding fault with the States” --
money is available with us. Last year also, the money under the
Accelerated Rural Water Supply Programme could not be spent for a variety
of reasons. That being the case, the Government will release the first
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instaiment. If you say that the situation is so serious that we should a part
of the second instalment, that can do done. As you know there is a
Calamity Relief Fund. The Finance Commission has taken a very clear cut
dacision that the money will be made available to the States directly. That
is a new thing which has come up. So far as NCCF is concerned, thera is
a problem, if a calamity is declared as a calamity of rarest severity -- this is
the word which they have used -- Parliament will have to think about it and
the Government ‘will have to collect Cess and then only the money will be
given. The Calamity Relief Fund is already available with the States. Once
they exhaust this fund, we can think about other things. Another interesting
thing is the Pradhanmantri Gramodya Yojana about which many Members
have talked. | am happy to inform the House that instead of keeping the
money with ourselves and then releasing it, from this year onwards the
meney is going to be transferred directly to the States. The States can
decide their prionities. Except 15 per cent to be spent on nutrition, the rest
of the money can be used for drinking water. Now the States have to
decide as to what are their priorities. Under the PMGY, Rs. 2,500 crores
stands transferred to the States and they have already indicated as to how
much amount is going to the particular State. They have got the NCF.
Then they get money under the PMGY. They get money under the
Accelerated Rural Water Supply Programme. Then, in certain areas there
are sactor reforms projects. In addition to this, people's participation is also
required. Sir, | have tried to cover almost all the points raised by the hon.
Members,

SHR! PRASANTA CHATTERJEE: The arsenic-prons areas should
immediately be covered with pipe water. The arsenic problem is there in
eight districts of Waest Bangal.

SHRI M. VENKAIAH NAIDU: Arsenic problem is a pretty serious
problem. You cannot give the exarnple of Bangladesh. in Bangladesh, a
lot of surface water is available. That is why they could tap alternative
sources of water. But the same is not the case so far as the eight districts:
of West Bengal are concerned. Surface water is not available adequatsly at
all the places.

SHRI MANOJ BHATTACHARAYA: There is not much difference
between the topography of Bangladesh and the eight districts of West
Bengal. What you are saying is not correct.

SHRI M. VENKAIAH NAIDU: If alternative surface water is available
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nearby like it is available in Bangladesh, | will be the happiest man. | stand
corrected.

THE VICE-CHAIRMAN (SHRI NILOTPAL BASU): Mr. Minister, | am
sorry. | am breaking the kind of constraint | impose on myself because
this is a very serious issue. The difficulty is, it is not a question of
availability of surface water; it is a geological fault. Nobody can control it.
Under no circumstances, can the ground water be used. That is the finding
of the scientific bodies. That is the* whole problem. Even though surface
water avallability is a problem, at the same timeg, the solution cannot be use
of ground water. It is a geclogical fault. The World Health Organisation has
also recognised the problem in West Bengal.

SHR| M. VENKAIAH NAIDU: | fully agree with you. | am talking of
the cost involved in this exercise and the extent of resources that are at our
disposal. The Members of Parliament met me. They had shown me some
people who were affected by it. We have also-visited certain areas. The
problem is quite serious. | am not undermining the seriousness of the
problem. It is not only in Nadia and other places, in the neighbouring nine
districts also. Whatever support can be given by tha Government will be
given. Sir, the Members have given constructive suggestions. | have noted
down each and every point made by the hon. Members. In fact, | warnt to
prepare a detailed note on this and then circulate it in my Ministry. We will
see how many of these suggestions can be implemented, to the extent
possible, and how many of them have to be taken up with the State
Governmants. Wherever there is a need for consensus to be built in the
country, we are striving to do that. | have also written to the hon. Mambers
to contribute liberally from their MPLAD funds to various drinking water
schemaes in their respective areas; not for other areas, but they can do it for
their respective areas. People might say that it is very easy to request the
hon. MPs, But ws have to tap whatever resources are available. In
addition to this, there are certain programmes funded by international
agencies also, Wherever there is scope, we are also trying to tap
international resources in this regard. It is a major challenge before the
nation. It is a challenge before all of us. We have to make a combined
effort. | can assure the hon. Members that the Government of India is alive
to this problem. !n coordination with the Urban Development Ministry and
the Ministry of Water Resources, we will try to do whatever is possible. We
will keep in mind the suggestions of the hon. Members in this regard.
Thank you...
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THE VICE-CHAIRMAN (SHRI NILOTPAL BASU): Mr. Pachouri
wants to ask something.

st o o el SuwwRgy Hered, WREE S ot Y Soew §
dHT W arad w9g qga ivar R € | 5w 9@ @ & g &, 9 9 s
E ¥ 3T adgr R & fF ot s g Wee W W iR R & ot o
goma Ry & v Ry we &1 R fear &, 19-20 e, 2001 & w9 &,
IS A FERE & I g w7 2 § oy aarer Rard, wndt w59 3ad | W
T RN ¥ HERT 0 amd & Iw o e ¥ 6 T o e ¥ 3o
e A AR gend g R, q@ of R @ F anmw ¥ 3 =w gon
A 55 oft 7 anft gam R 99 andies 9 Rffgee ongdfewd a3 & fov w81
mar & fr he Rffgee o9 @ € | argae, ¥ o wew @ A i o @
ar-gdw e wrefia wear aig 5 12 TEE, 2000 @ S ARRew Rar m
a1 3 37 aR Rfgee o Rr ¢ of 9% aamr @ o8 @ gu el &
FAHRAMTIIN goRfige R et 1R afRr SR hadrar a9
ffgae @ q¥ Awr ¥ a1t o & o gadt & ofF o Res & 39 W w&9
I HE |

Iy WEleY, WAl Wt it 3 @ fy fores S o ¥ womoan,
T T # I Ry e me § iR gEe Suas a0 far g ¥,
AfFT & garr agw 5 12 T=9ew, 2001 @ fERew & IRT & W, 253.6 T
VUG /W AT oAF € YRT BT QX7 YT A% A A urn & | e 9% JmaEr R wv
e frar Ty & anugT veg Y T @Y Suee w0 & wow, g aw oft R
Tl Her vy o ¥ Wil N a7 R o Sem @ W X |

wEgE, e am Mg wiw § déftnr ar ¢ 5 o doer ww F gar
TR qETEet ¥ awE a wY F A O Amee F ge 39 o g oft v A,
T for off wer wdw T 7 14 fAder, 2001 Y foram & olw wE oy fear ¥
& S g v foe & 99% fae g9 Aest @ ifte fvar s 2% s
GO ¥UT | 3N g% TF WA HE TE IO M & | a% HA R o am &
fvare & T & 5 o mr WY ¥ W U v e iR Wy vEd W W
= 78 i Suwer ww e | AR A o W o e €

e, e o Iy s ot s TR A R s R fFo d @
fawrfer, Riger oRares & Tar &, 9@ ar S8 far o R &, afF, § s
Wy 7 o 9, A dew w0 § aw feoeht ReRe g &, e
® ga B0 R ™ # ek Rer i v R mar & s v 9w gd v
T famm g ? a7 A s Ry A AR oft & S T | g |

SHRI M. VENKAIAH NAIDU: Sir, as regards Madhya Pradesh, the
hon, Member has mentioned about the Memorandum of Novemnber last
year. to must be aware of the fact that the financial year has come to an
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end in March, 2002. So, firstly, a notification has to be issued afresh this
year. Secondly, in yesterday's mesting, they have mentionsd 32 districts in
Madhya Pradesh, for last year. This year, they have notified only six
districts. This is the information available with me. In the case of Andhra
Pradesh, it is 22 districts; Karnataka, 25 whstricts; Madhya Pradesh, 6
districts; Maharashtra, ...

ot o o - AR AL AR v R £ anf-anlt amo IR ¥ a9 T
f& T W Wfer afrad F A g, Set St @ mar ¥ 5 ¥ Rfgee
agfewd o, onft oy T @ & ¥ 6 fefigee angdftwE A o £ |

it o ¥%ar Ay ; 6 fvan, TR S oET st §)

sht e oo} - gt Remae X ) e ansfacs &, Ry fsg, aw s
TaE | T W O ¥ ¥ S wE T waew 7% & fF 9w sngdfeend vy i
e &, o a1y wg e W X § | AT ¥ gw www § 7 = g, oy
AR R TN g T RTI A Woa vec &, SHEPC S W &
AT Y AR ¥ fog e purgds foree ot aih nf &, aw aife ofir Sue
¢ | ¥ S wHifaw w0 T8 3 awar §, § O R aw ad unbm v T
£ & wer ydw oo 3 Rl o & Rigamme e &, s prmr SR waEm & |

SHR! M. VENKAIAH NAIDU: | have no hesitation, Sir. What | am
trying to submit is that this is a continuous process. First, the State
declares some districts. Afterwards, reports come from other districts atso.
So;-we asked them to identify, and then notify, the districts. With regard to
the demands made by States, if | am in a position to fulfi the demands
made by all the States, | will be very happy to do it. But the amount
available with me is limited. Madhya Pradesh might ask me to give them
Rs.200 crores, Rs. 300 crores, or Rs. 400 crores, but | would be abie to
give them, depending on the amount that is available with me and the
demands that are coming from the different parts of the country. Keeping
that only in mind, we make allocations. We will never be able to fulfil the
demands of any State to the extent they ask. The entire money cannct be
given because we do not have the money. That is cne thing. So far as the
recommendations are concerned, most of these recommendations have to
be fuifiled by the State Governments. If you look at the recommendations,
the recommendations are that, the States have accepted to do this by
March, 2002; the States have agreed to do this, and so on. So, we are
persuading the States, and we are in the process of trying to impress upon
them; it is a collective decision; we must do that. And if they have any
problem, we are ready to address that problem. That is why | did not tell
you specifically how many recommendations have been made, how many of
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thern have been accepted, and how many of tham have been fulfilled so far.
it was not given to you because of this reason.

SHRI MANOJ BHATTACHARYA: Sir, | have to seek some
clarifications from the hon. Minister. First of all, i am thankful to him that he
has accepted that the problem of arsenic in more than nine districts of West
Rengal is a very, vary serious problem. | must extend my thanks to him for
accepting this. But | would like to ask him, how much money the West
Bengal Government has asked the Central Government to give to them as
assistance for taking care of this problem, and how much money has been
released up till now. Secondly, there are, approximately, 6,28,000 vilages
and about 593 districts in our country. The Minister took great pains by
speaking for more than an hour, but | could not understand in how many
villages, actuatly, potable water has been arranged so far, and how many
vilages are still to be provided with it. 1 am not interested in listening about
the projects. These are to be done. But what is the ground reality today?
Out of these 6,28,000 villages, in how many villages the people are provided
with potable water, and how many villages are still left 10 be provided with
potable water? | shall be thankful if the hon. Minister could kindly reply to
it.

SHRI M. VENKAIAH NAIDU: | think | have given detailed figures
about 14,28,000 habitations, about 89.98% of the villages that have been
covered and so on. | have given those figures. | have also said that | am
not satisfied with the number only, because new problems are coming.
That is why | have said that it is a continuous process. That is one thing.
Secondly, with regard to the details that the hon. Member has sought,
about how much money the West Bengal Government has asked for and
how much we have been able to provide them, | will send those details to
the hon. Mamber. These are not readily available with me now. The
information about how much is given on a regular basis to every State, how
much is given from the Calamity Relisf Fund, and so on, is available with
me.

SHRI MANOJ BHATTACHARYA: Sir, Calamity Relief Fund is
different and arsenic contamination is different.

SHRI M. VENKAIAH NAIDU: For arsenic, there is no special

allocation. There were submission projects earlier which were sanctioned
and the money was released. Now, a new approach is emerging, and | am
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in the process of finding a solution to tackle this problem of arsenic,
because speacific allccations.. fInferruptions)...

SHRI MANQJ BHATTACHARYA: Arsenic is, certainty, a calamity.
You should treat it as such and, accordingly, aliot funds from the National
Calamity Fund. '

SHRI M. VENKAIAH NAIDU: Sir, as of today, Rs.23.61 crores have
been released, as the first instaiment of the Accelerated Rural Water Supply
Programme, to West Bengal. This is a normal programme under which this
much money has been released. No specific amount of money has been
released for arsenic because we have to take a decision. The matter is
under the consideration of the Government.

THE VICE-CHAIRMAN (SHRI NILOTPAL BASU}): So, thank you, Mr.
Minister, for giving a detailed reply. Now, there is a message from the Lok
Sabha. Secretary-General.

MESSAGE FROM THE LOK SABHA
THE HAJ COMMITTEE BILL, 2002

SECRETARY-GENERAL: Sir, | have 1o report to the House the
following message received from the Lok Sabha, signed by the Secretary-
General of the Lok Sabha:

*In accordance with the provisions of rule 120 of the Rules of
Procedurs and Conduct of Business in Lok Sabha, | am directed to
inform you that Lok Sabha, at its sitting heid on the 16" May, 2002,
agreed without any amendment to the Haj Commitiee Bill, 2002,
which was passed by Rajya Sabha at its sitting held on the
8" May, 2002."

THE WICE-CHAIRMAN (SHRI NILOTPAL BASU) The House is
adjourned till 11 a.m. on Friday, the 17" May, 2002.

The House then adjourned at forty-one minutes past seven of the clock tiil
sleven of the clock on Friday, the 17" May, 2002.
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